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31-8 82 again t th cheme of otma tion of Ttivandrum Divi ion. 

(b) and (c). 

(R. in 

Xam of w rk Oudayfor 1982-83 

-------·--

(i) •urm n •>f ' J 1·h-. id.rum Di\· 'on 10,00 

(ii) ew D Linc f: um Tirun lveli Triv.1ndrum ntral via ag -re il with a. brarch 
line fl o . ·a c-evil Lo Kanya ·u ri. . 

{iii) Propo .. <'d new B ~ Railway line betwe n Ernakubm and Alleppcy 

(iv) Allep y-KayamkuJam 

(v) Doubling of h ranur-Alway . ection-I 12,89 

(vi) D ubling of u·ack betw en horanur-AJway -II 

{vii) hor nur-. lw ye c tion-Land .\cquisition for Phas -III 

(viii) horanur- lw ye S cl.ion-Patch doubling of remaining .inglc line ~  PS 

_ (24.33 kn )-Ph c III. 7,11 

(ix.) .. onvcn"i n f ochira in rm ...ing :st al ion . 

Ch n annur-l1rrwi!,.iur of second ig alled loop. (:..) Perin d ~ rovi.,iuu 1( .co11<l · 
. ignaUl"rl loop ts) \' ikom Ro(j d - .onvcr.sion to C'r . ing station. 50 

(xi) Provi ion of <lcliriona.11 p to hol<l 70 ~~  r '\'ith ~  )lJ! r c ption ~ 
ti at (i) TiruvaH (ii) · arkal and (m) Kaun gap lh 

(xji) Trivanclr m 'n1tral-Land acquisition for propos cl coaching yard compl · 
m:l goo :sh ·d neal' Kini pal· .  .  . _ • . 

(xiii) Improvement LO ration Luilding?i at Tiru\• Ha Ch nganachcri and ; J ve1ik r 2,70 

~ . ri drum 
q i:art er for 

ntrct1-on truction of 24 unit Tnlc I · nd 12 unit T. 
ntj !itaff. 

11 

Setting up oI a Population Advisor .v 
Council 

76. SHRI BALASAHEB VIK.HE 
PATIL: Will the Minister of HEALTll 
AND FAMILY WELFARE be pleased 
to state: 

(  ) whether 'vovernm.ent have set 
up . a population advisory council to 
analyse the implementation at the 
Family planning programme and to 
suggest strategies for achieving the 
d -mographic goal of tbe coun1;ry; and 

(b} if so, wh0 are the members of 
the advisory council, what are the 
tertns of reference and functions of the 
council and when the council ls likely 
fo SU bmit i report? . 

Tf E MINIST:rn O HEALTH AND 
FAM:ILY WELFAR.E (SHRI B. SHAN-
KARANAND): (a) and (b). 'rhe Gov-
rnment have set up a Population Ad-
isory Council. The membership and 
terms ot reference of the Co•.mcil are 
given in the Resolution laid on the 
Table of the Hou [Placed in Libra-
TY. See No. LT-4156/82). The Council 
is to b a standing body and will meet 
f ram time to time and as such is not 
e pect d to submit any final report. 

Eligible Couples Co red bY Family 
Planninr Devices during Last Three 

Ye 

77. SHRI BALASAHEB V1KHE 
PATIL: Will the Minister ot HEALTH 
AND FAMILY WELFARE be plea 
to state the number and National ave-
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ra of eli 'ble couples covered b;y the 
family planning devices during each of 

~ e last three years and so far in HJ82, 
tata-wi ? 

THE DEPUTY MINISTER IN THE 
MtN'ISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMAR! KUMUD-
BEN M. JOSHI): Required information 
is given in the Statements I, II laid 
on the Table of tqe House [Placed in 
Librqry. See No. LT-4157/82.). 

Co-nmittee of Experts for Road Safety 

78. SHRI BALASAHEB VIKHEJ 
PATIL: Will the Minister of SHIP-
PING AND TRANSPORT be pleased 
to state: 

(a) whether it is a fact that Govern-
ment have decided to constitute a com-
mittee of experts to ~  up o ~ 

nd short-term o ~  ~  road 
safety to be adopted by State G<>vern-
ments and l'.Jnion Territory Adm.ini tra. 
tion.s; 

(b)i if so, who are the members of 
the com.mi ttee and w'ha t will be the 
functions of the committee; 

(c) whether Government have re-
viewed the pr01blems faced by trans-
port operators and organisations in 
their -inter..:state o ~  

(d) if so, State-wise details in tq\s 
r iaz:d; and · 

1 

. 

( ~  what ~ o ~  .nt have 
~  or proJ?Ose to take to solve 
these problelms? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT ~  stTA RAM KES-

ARI): (a) Yes, Sir. 

(p Details of the co-nu:ni ~~ mem .. 
ber a.pd its funptions are given in the 
attached statement. 

(c) to (e) In •30 far as problem rcla-
tin to inter-State operations are con-
cerned, th r v.i w undertaken in th 
ting b ought out t e m9.in cons-

traints such as multiplicjty of chec .. 
posts QI1. t e roads and wide varlatio 
in the M. V. taxes levied by dilf ent 
States. The State Governments have 
been advised on the need tor establish-
ing unified checkposts. As for brina-
ing out rationalization in the matter 
of motor vehicular taxes it was decid-
ed that a Minister-level 'committee be 
constituted to xamine the is ue and 

provide General Guidelines for aqqp-
tio11 by all States. The Committee is 
bting constituted. 

Statement 

Members o the CommJttee on Rorad 
Safety Meas 

1. Shri Govind Jee Mi ra> Joint 
Secretary (T>, Transport ~ 

wan, New Delhi. Chairman. 

2. Shri P. C. Bhasin, ADG (R) & 
Secretary, Indian Road Con -
ress, Transport ~  N;ew 
Delhi ... Member · 

~ Sh.ti S. K. Mallik, Dir.ector, 
Bureau of Police Research 

~ Qevelopmeqt ~  of 
Home Affairs, . New. Delhi. 
Member. 

4. Prof. C. G. Swaminathan. Direc-
tor, central R9ad ~ .el\ h 
Institute, Mathura Road or his 
repr ~  , New Delbt 

~ . ' · 

5. Shri Manmohan Wazir, Director 
~ ~ (Transport), ~o  qf 

Jammu & Kashmir Srinagar. 
Member. · • 

6. On Additional/Deputy Inspector 
General of Police in chatie of 

. Traffic of one of the States. 
- Member. 

7. A nominee of ASRTUs, Ashoka 
Estate, Barakhamba o~  

New ~ . V ~ . 

8. Shri Chitta:ranjan Dass, Secre-
tary General, All !{ldia . . ~o  

Transport o ~. ~ \i 
Road, Delhi. .... Member 

9. A nominee of Jndjan Road ~  

Transport 9_evelopment As o-
ciation {IRTDA), Bontbay. 
Member. 




